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COURT-I 
 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 

APPEAL NO. 140 OF 2016 
 
Dated:  08th February, 2019 
 
Present:  Hon’ble Mrs. Justice Manjula Chellur, Chairperson  

Hon’ble Mr. S.D. Dubey, Technical Member 
 

M/s Ramayana Ispat Pvt. Ltd.  
In the matter of: 
 

.…  Appellant(s)  
       Vs.  
Rajasthan Vidyut Prasaran Nigam Ltd. & Ors.  

 

.…  Respondent(s)  
 

 Counsel for the Appellant(s)  :  Mr. Manu Seshadri 
      Ms. Jami Rana 

 
Counsel for the Respondent(s)  :   Mr. Pradeep Misra   

  Mr. Manoj Kr. Sharma for R-1  
 

  Mr. M. G. Ramachandran 
 Ms. Rajitha Ramachandran 

Mr. Shubham Arya  for R-2 
 

  Mr. Raj Kumar Mehta  
  Ms. Himanshi Andley for R-3  

 
ORDER 

 
 Learned counsel for the appellant states that the companion matters 

being appeal Nos. 111 & 112 of 2018 are coming up before Court - II on 

12-03-2019.  

List this matter on 12-03-2019  before Court – II along with Appeal 

Nos. 111 & 112 of 2018. 

  
     (S. D. Dubey)                (Justice Manjula Chellur) 
Technical Member                           Chairperson 
tpd/pk 


